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AT, I ATAWIH HT g7 Fa49 THIRET 7 IH ATAAIH 60 gy 208 H IT-&MT
(20)T) 9TT-HT IT . 1% ATECOT | TAHT TTIEHRTLT 7 FOT AT Fa T TR (AT HT & &,

A, A, FR T LA, TAT ITIFET F I OIS 6 TTH I I S I ATer=aH, Hif
1T 20% T IT-GTT (1) FIRT T&T AREAT T TART Fd g, T AT FAT g 0l SHE SUTHE ATLAT |
fafafae aff w@=s warse & forg srfSia & stosf;

Tg AT AT, FT GERI Ih ATAAAH AT =T 28 AT ITATT (2) F AT | Tg 3T
HITOT FAT § 1 0 ATAIH 6 TSI § THRAT 29 T2 T UG AqGAT § [AAiaE G T4t
e & qh BT T TeTE | aredtas &7 7 [Afga gr s

AT
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1 STfA- AT AT, 3 FTdRT
1 ST ghmeT | @R | 2720 | fAsh 0.0372 372 1.0900
ATE | 2. gieeerrer o =g R 172
T | fy- wreft =, 3 mmEw
1. ATgETe T =1y fFET- 1/2
arr | - AT A1 27 wiaer
2 ST R | @R | 2719 | fAsh 0.0091 91 0.0400
A1 | 2. simeerrer g =iy - 172
ST AT 7. 38 @™
1. AT REET- 1/2
3 ST qAEY | @RmET | 2669 | fASh 0.0709 709 0.1700 )
T | 2. szamergE=tafeeT- 1/2
ST ATehET. TgETae™
1. AT RET- 1/2
Lt SIT- AT, TEaaT
4 ST | wemee | |Rma | 2670 | fSt | 0.0096 92 0.1500
2| 2. sEEATACEARE- 1/2
ST ATehET. TgETaee
1. AT RET- 1/2
&, q, | ST AT GEEa
5 ST | wemee | &Rmae | 2671 | st | 0.0010 10 0.0500
TET | 2, siarer =R ent- 1/2
ST ATehET. TgETaee
T 0.1278 1278 1.5000
(AT THEIR) Fd TR - 22
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1. FRATATAAFAT G-

1/9 ST wTehET. IgETaET

2. g fRET- 1/3 Sfa-
ATAET. IgETIE

o o
EIEL 3. SIAATTINLAS AT G EHT-

2 1/9 ST wTehET. IgETaET

4. gETERdEET- 1/3 Sfd-
ATATET. TEETIRTE

5. RUEE AR EET- 1/9

1 SR | gFME | "R 634 EEil 0.0492 492 0.2400

1. 99 FITSAT HIgedT FeaT

T
2 ST | ARMET | §RmEE | 633 fashr 0.0337 337 0.9400 ) T STeTey TefT eI TS
FRTT fReT- Oof @raer
T 0.0829 829 1.1800
(T THIR) F TR - 24 $i7 23T
HATATT 1. =T feremr e
1 | s | whme 204 | TEEY | 0.0093 93 27600 | . | T
E1E e % forg

T 0.0093 93 2.7600

FAAN | 0.2200 2200 5.4400

[F1.5. I /AT [TH TUE & /443599200 WHT-23]
TSt Hareda, e JerEis At (i)

MINISTRY OF RAILWAYS
[North Western Railway (Construction Organization)]
NOTIFICATION
Jaipur, the 17th February, 2026

S.0. 877(E).—Whereas, by the notification of the Government of India, in the Ministry of Railways
(North Western Railway, Construction organization), Notification number, S.0. 4039 (E) dated 2nd September, 2025
published in Gazette of India, Extraordinary, Part II, section 3 Sub-section (ii), dated the 2nd September, 2025
(hereinafter referred to as the said notification) and issued under sub-section (1) of section 20A of the Railways
(Amendment) Act, 2008 (11 of 2008) (hereinafter referred to as the said Act), the Central Government declares its
intention to acquire the land specified in the schedule annexed to the said notification for the purpose of execution,
maintenance, management and operation of Special Railway Project, namely '""Sawai Madhopur to Jaipur” Double
Line Special Railway Project under the Jaipur Division of North Western Railway in the state of Rajasthan.

And whereas, the substance of the said notification was published in daily newspapers namely “Rajasthan
Patrika ” dated 5th September, 2025 under sub section (4) of section 20A of the said Act;

And whereas, out of the surveys of the villages mentioned in the schedule annexed with this notification, all
the objections were received within the stipulated time period by competent authority and accordingly, the same was

disposed by competent authority.




THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

And, whereas, in pursuance of sub-section (1) of section 20E of the said Act, the competent authority has

submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority, and in exercise of the powers

conferred by sub-section (1) of section 20E of the said Act, the Central Government hereby declare that the land

specified in the schedule annexed hereto shall be acquired for the aforesaid purpose;

And, further, in pursuance of sub-section (2) of section 20E of the said Act, the Central Government herby

declares that on publication of this notification in the official Gazette, the land specified in the schedule annexed

hereto shall vest absolutely in the Central Government free from all encumbrances.

SCHEDULE

Brief description of land with or without infrastructure coming in Teh. Sanganer, District Jaipur for Sawai

Madhopur -Jaipur Doubling project (special railway project) in State of Rajasthan

(Division-Sanganer, Dist.-Jaipur)

Sr.

Name
of
District

Name
of
Tehsil

Name
of
Village

Khasra/
Survey

No.

Type of
Land

Nature
of
Land

Land to
be
acquired

In Sqm

Land to
be
acquired
In

Hectare

Total
Area (In

Hectare)

Bhu-Swami/ Khatedaar Ka

Naam

(Ghumav N

umber) Curve Numbe

r—21

Jaipur

Sanganer

Sanganer

2720

Private

Jav 1,

Chabhi 1

372

0.0372

1.0900

1. Babulal, son of Chauthu —
Share:  1/2  Caste: Mali
Resident of Sa. Deh Recorded
landholder (Khatedar)

2. Shankarlal, son of Chauthu —
Share:  1/2  Caste:  Mali
Resident of Sa. Deh Recorded
landholder (Khatedar)

Jaipur

Sanganer

Sanganer

2719

Private

Barani 1

91

0.0091

0.0400

1. Babulal, son of Chauthu —
Share:  1/2  Caste:  Mali
Resident of Sa. Deh Recorded
landholder (Khatedar)

2. Shankarlal, son of Chauthu —
Share:  1/2  Caste: Mali
Resident of Sa. Deh Recorded
landholder (Khatedar)

Jaipur

Sanganer

Sanganer

2669

Private

Chahi 1

709

0.0709

0.1700

1. Babulal, son of Chauthu —
Share:  1/2  Caste: Mali
Resident of Sa. Deh Recorded
landholder (Khatedar)
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2. Shankarlal, son of Chauthu —
Share:  1/2  Caste:  Mali
Resident of Sa. Deh Recorded
landholder (Khatedar)

4 Jaipur

Sanganer

Sanganer

2670

Private

Chahi 2

96

0.0096

0.1500

1. Babulal, son of Chauthu —
Share:  1/2  Caste:  Mali
Resident of Sa. Deh Recorded
landholder (Khatedar)

2. Shankarlal, son of Chauthu —
Share:  1/2  Caste:  Mali
Resident of Sa. Deh Recorded
landholder (Khatedar)

5 Jaipur

Sanganer

Sanganer

2671

Private

Gair
Mumkin

Rasta

10

0.0010

0.0500

1. Babulal, son of Chauthu —
Share:  1/2  Caste:  Mali
Resident of Sa. Deh Recorded
landholder (Khatedar)

2. Shankarlal, son of Chauthu —
Share: 1/2 Caste: Mali
Resident of Sa. Deh Recorded
landholder (Khatedar)

Total :

1278

0.1278

1.5000

(Ghumav Number) Curve Numbe

r—22

1 Jaipur

Sanganer

Sanganer

634

Private

Barani 2

492

0.0492

0.2400

1. Kanhaiyalal, son  of
Kalyan — Share: 1/9
Caste: Mali Resident of
Sa. Deh Recorded
landholder (Khatedar)

2. Gappu, son of Gopi —
Share: 1/3 Caste: Mali
Resident of Sa. Deh
Recorded landholder
(Khatedar)

3. Jainarayan, son of Kalyan
— Share: 1/9 Caste: Mali
Resident of Sa. Deh
Recorded landholder
(Khatedar)

4. Dhanna, son of Gopi —
Share: 1/3 Caste: Mali
Resident of Sa. Deh
Recorded landholder
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(Khatedar)

5. Pooranchand, son of
Kalyan — Share: 1/9
Caste: Mali Resident of
Sa. Deh Recorded
landholder (Khatedar)

1. Panch Kagajiyan, Mohalla

Kasba Sanganer
Chairman: Salimuddin
Jaipur | Sanganer | Sanganer 633 Private Barani 2 337 0.0337 0.9400
Kagzi, Sanganer Share:
Full recorded landholder
(Khatedar)
Total : 829 0.0829 1.1800

(Ghumav Number) Curve Number — 24 and 23A

1. Industries Department —
Jhalana Gair
Jaipur | Sanganer 204 Government 93 0.0093 2.7600 Full share For the
Choud Mumkin
institution in its entirety
Total : 93 0.0093 2.7600
Total : 2200 0.2200 5.4400

[F. No. NWR/HQ/S&C/443599200 Vol. XXIII]

RAJEEV SHRIVASTAVA, Chief Administrative Officer (Construction)
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